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 Bulletin Part – I

(Brief summary of proceedings)

Wednesday 26th December, 2007/ 05 Pausa 1929 (Saka)
       No. 87

	1.
	 2.05

 PM


	Ch. Prem Singh, Hon'ble Speaker in Chair.

National Song (Vande Mataram)

          House observed silence as a mark of respect on the passing away of Shri S. S. Bajwa, Deputy Mayor of Delhi.

          Dr. Jagdish Mukhi, Leader of Opposition sought to know the fate of his notice of Breach of Privilege given against the Chief Minister.

          The chair requested the members to take-up the matter after Question – Hour. 



	2.
	 2.19

 PM
	Question Hours: Starred questions No. 1 to 6 were asked and replied. Replies to starred questions No.7 to 20 and un-starred questions No. 1 to 39 and 41-52 were placed on the table.



	3.
	3.02

PM
	          Dr. Jagdish Mukhi, Leader of Opposition sought to know the fate of his notice of Breach of Privilege and Contempt of the House against the Chief Minister regarding report of the PAC on privatization of power.

          The chair stated that the matter has been forwarded to the Chief Minister for necessary action.

          Dr. A. K. Walia, Minister of Finance replied

      

	4.
	3.13

PM
	          BJP members were not satisfied with the reply and raised slogans that the matter should be referred to C.B.I. for investigation



	5.
	3.15

PM
	          The chair adjourned the House for fifteen minutes due to continued disturbance.



	6.

7.
	3.37

PM

3.40

PM
	          House reassembled.

          Hon'ble Speaker in Chair.

          The Chair replied the issue raised by Dr. Jagdish Mukhi

          Dr. Jagdish Mukhi continued his demand for C.B.I. enquiry against the Chief Minister.

          Members of opposition started raising slogans.

Due to continued disturbance the chair adjourned the house for the tea break.

	8.
	4.30

PM
	House reassembled.

Hon’ble Speaker in the chair.

Special Mention (Rule 280): The following Members raised matters under Rule 280: -

1. Shri Veer Singh Dhingan

2. Shri Jai Kishan

3. Shri Beeshm Sharma

4. Dr. Jagdish Mukhi

5. Shri Surender Kumar (Minister of Urban Development intervened.)

6. Shri Vijay Singh Lochav

7. Shri Mohan Singh Bisht

8. Shri Ramvir Singh Bidhuri (Minister of Education intervened.)

9. Shri Moti Lal Sodhi

     10. Shri Sahab Singh Chauhan

     11. Shri Ramesh Bidhuri

	9.

10.


	5.34

PM

5.35

PM
	Presentation of Reports

     1.Shri Ramakant Goswami presented the Fourteenth Report of the Bussiness Advisory Committee.

     2. Shri Ramakant Goswami presented the Eleventh Report of the Private Members Bills and Resolutions Committee.

Papers Laid on the Table:

     1. Smt. Sheila Dikshit, Chief minister laid the copies of the 8th Annual Report of the Lokayukta pertaining to the period 2006-07 along with explanatory memorandum on the Table of the House.
      2. Shri Mangat Ram Singhal, Minister of Labour, laid the following Notifications (English and Hindi): -

     (i) Notification No.F.27(12)/CIF/2002/Lab./6539-55 dated 19-09-2007 issued under section 10 of the Factories Act, 1948 regarding appointment of Dr. Florence Almedia as Certifying Surgeon in the N.C.T. of Delhi.

(ii) Notification No.F4/(15)/92-CIS/3734 dated 27-09-07 issued under section 36 of Delhi shops and Establishments Act, 1954 regarding appointment of Shri K. R. Verma, Deputy Labour Commissioner as the Chief Inspector of Shops & Establishment in Govt. of NCT of Delhi.

      (iii) Notification No.F.1/1/(2)97-LC/Estt./Vol-II/2981 dated 16-10-07 issued under Section 8 of the Industrial Disputes Act, 1947 regarding appointment of Ms. Renu Bhatnagar, an officer of the Delhi Higher Judicial Service, as Presiding Officer, Labour Court No. X, Karkardooma, Delhi.

       (iv) Notification No.F.1/1/(2)97-LC/Estt./Vol-II/2982 dated 16-10-07 issued under Section 8 of the Industrial Disputes Act, 1947 regarding appointment of Shri Sukhdev Singh, an officer of the Delhi Higher Judicial Service, as Presiding Officer, Labour Court No. VII, Karkardooma, Delhi

        (v) Notification No.F.19/(4)/CIS/05/4827 dated 06-12-07 issued under section 4 of Delhi Shops and Establishment Act, 1954 making addition in the Establishments Schedule appended to the Act.

         3.Shri Raj Kumar Chauhan, Minister of Development, laid the Annual Report for the year 2006-07 of the Delhi Co-operative Housing Finance Corporation Ltd. (Hindi & English).



	11.


	5.35

PM
	Legislative Proposals

   (1) Introduction of Government Bill: -

‘The Bharat Ratna Dr. B.R.Ambedkar University (Amendment) Bill, 2007’: Smt. Sheila Dikshit, Chief Minister introduced  ‘The Bharat Ratna Dr. B.R. Ambedkar University (Amendment) Bill, 2007’ With the leave of the House.  

	12.
	5.36

PM
	   (2) Consideration and Passing of Bill:

Smt. Sheila Dikshit, Chief Minister moved that ‘The National Law School, Delhi University, Bill 2007 (Bill No. 10 of 2007)’ introduced on 17th September 2007 be considered.

The Following member participated in the debate: -

1. Dr. Jagdish Mukhi (also moved his amendment)

 Chief Minister replied.

 The Bill was considered clause wise.

Dr. Jagdish Mukhi was requested to withdraw his amendment and he withdrew the same with the permission of the House.

Chief Minister moved that ‘The National Law School, Delhi University, Bill 2007 (Bill No. 10 of 2007)’ be passed.

The Motion was put to vote and adopted by voice vote.  

	13.
	5.49

PM

5.58

PM


	Short Duration Discussion:

Shri. Sahab Singh Chauhan initiated the discussion “Regarding problems relating to the unauthorized colonies.”

Shri S.P.Ratawal in Chair.

Discussion continued-

The following members participated in the discussion:
1. Shri Mohan Singh Bisht

2. Shri  Ramesh Bidhuri                 
3. Shri Ramvir singh Bidhuri     

4. Shri Mahabal Mishra       

5. Shri Surender Kumar

6. Shri Vijay Singh Lochav

7. Shri Kulwant Rana

8. Shri Vir Singh Dhingan

9. Shri Dharam Deo Solanki 


	14.
	7.34

PM
	Minister of Urban Development replied.

	15.
	7.50

PM
	House adjourned upto 2.00 PM on 27th December, 2007.
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